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_'.'_1_._ ; Sh,'{Ahhishek‘Bhatti - Personal Assistant in the Court of Sh. Personal Assistant in the Court of

(EC-56223537) Dheeraj Mittal, District Judge-04, Sh. Rakesh Kumar-V, ASJ
“ S“. ** North-West District, Rohini Courts, (Electricitylr South-West District,

,7 , Delhi l ;Dwarka Courts, New Delhi
2. Ms. Neetu Personal Assistant in the Court of Sh. Personal Assistant in the Court of

(EC-13057782) Rakesh Kumar-V, ASJ (Electricity), Sh. Dheeraj Mittal, District Judge~,
South-West District, Dwarlta Courts, 04, North-West District, Rohinil

___.' . NewDe_1l1i Courts, Delhi ' I
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Note :- ‘
1. The above mentioned officials are hereby stand relieved from their present place of posting with directions to

H l 'join‘2R7theiE_tras11feree stations forthwith. ' "
' 2. Nion-cornplianee of trfans'fer_8; posging order I immediately proceeding on leave shall be considered deliberate ,

insnb_orHinati¢‘in and disciplinary action shall he taken against the officials, as per rules. 4
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: (ANJU BAJAJ CHANDNA) _
_ Principal District 8: Sessions Judge (HQs), Delhi

N0. /‘Admn.I(HQs)/T&P/2026 Dated, Delhi rge5 JUN 2026'
Copyifonwarded-for inforrriationand n_e_c_ess,ary_action to :- ' '

v I
1. . The Principal District 8: Sessions Judges, North-Vtiest/South-West Districts, De1hiJNew Delhi. l_

..2.. _.Officers Concerned. .. l ‘
3. DDOs/Sr.Accounts Officer/Accounts Officer/Assiistant Accounts Officer, North-West/South-West Districts,

DeIhifNew Delhi.
Personal Office of the undersigned. " -

1 . ”D"ealiEg Official, Personal File Seat, Administration Branch-I, Central District, THC, Delhi.
Dealing Official(s), ACR Cell, Central District, THC, Delhi. -
Dealing Official, “R&I_Branch, Central District, THC, -to upload on LAYERS.
ealing Official, Computer Branch, Central District, THC, Delhi.

. The Web-site Committee, Tis I-Iazari Courts, Delhi to upload on official website.
10: Officials Concerned for immediate compliance.

Principal District 8: Sessions Judge (HQs), Delhi
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